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There is mechanism for initial moni-
toring of the performance.

(b) while choosing Announcers, their
general appearance, their presentability on
the screen, the quality of their voice and
their ability to present programmes in an
attractive manner is kept in view,

In the case of News Presenters, in
addition to the above cerieria, they should
pocess proficiency in current affairs and
ability to present news in an effective
manner,

Films involved, sex and violence

4615, SHRI ANANTHA RAMULU
MALLU : Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state :

(a) the details regarding the rules and
procedure followed when a title/name of
a film itself indicates involvement of sex
and violence in the film;

(a) how the Censor Boards Pass such
filins with A’ certificates; and

(c) whether there have been any pro-
tests regarding the allowing the film <Sex
Boy*and ‘Sexy Nights' for screening for
the public?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN) : (a)
and (b) All films, which inclue the titles,
are examined by the Board of film Certi-
fication in accordance with the provisions
of the Cinematograph Act 1952 and the
guidelines issued thereunder. No separare
rules or procedure have been laid down
for the Board to examine the titlles of
films. Ifa title of a film contravenes
any of the guidelines, then the Board
objects to such a titles *A’ certificates are
granted to films which are considered by
the Board as not being suitable for exhi-
bition to non-adults.
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(©) According to the Board of Film
Certification, no film has been certified
with the title ‘Sex Boy' or *S:xy Nights',
However, some Delhi distributors and
exhibitors with a view to attracting public
attention had displayed posters and also
given advertisements in the  papers with
English names of South Indian films,
There have been complaint/newspaper
reports prolesting against the screening
of these films, On 3.9.83 at about 9 AM,
some members of the Committee on Por-
trayal of Women in the Medfa staged a
demonstration outside Odeon Theatre at
Delhi where a South Indian film with an
English title (The Crazy Lady) was being
screened. However, the screening of the
said film was discountinued by the theatre
owner himself,

In view of the reports appearing in the
press surprise inspections were carried by
the police of some cinemas at Delhi, but
nothing illegal or violative of any provi-
sion of the Cinematograph Act/rules could
be detected. The Delhi distributors/exhi-
bitors were also advised by the police not
to display English title in respect of
South Indian films.

Grant of permission to states to import
power generating sets

4616, SHRI ANANTHA RAMULU
MALLU : Will the Minister of ENERGY
be pleased to state:

(a) whether some States have appro-
ached Central Government for grant of
permission to import power generating
machinery; and :

(b) if so, the names of such States
alongwith the names of the States whose
requests are still pending with Central
Government?

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKAR); (a) and (b)
Requests for permission to import power
generating eoquipments have been received
from time to time in the past from U.P., -
Kerala, Karnataka, Harayana, Tamilaadu,





